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PAPERS L TO ON TH TABLE 
REVl W AND ANNUAL REPORTS OF 

HINDUSTA PETROLEUM CORPORATION 
LTD., BOMBAY FOR 1981-82, BHARAT 
PETROLEUM CORPORATION LTD, BOM-
BAY F R 1981-82. COCHIN REFINERIES 
LTD. OR 1981-82 INFRIGAL INDIA LTD. , 

OR 1981-82 AND THREE STATEMENTS 
FOR v981-82 AND T@REE SR\RE-

M NTS FOR DELA Y. 

THE MINISTER OF ENERGY (SHRI 
P. SHN SHANKAR): I beg to lay on 
the Table:-

(1 ) A copy each of the fullowing 
paper (Hindi and English vcr ion) 
under sub-section (1) of section 619A 
of the Companies Act, 1956:--

(a) (i) Review by the Govern-
ment on the working of the Hindus-

tan Petro1eum Corporation Limited 
Bombay, for the year 1981-82. 

(ii) Annual Report of the Hindus-
tan Petroleum Corporation Limited, 
Bombay, for the year 1981-82 along 
with Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. [Placed 
ill Library. See No. LT-59~OI83]. 

(b) (i) Review by the Govern-
ment on the working of the Bharat 
Petroleum CorpOration Limited, Bom-
bay, for the year 1981-82. 

(ii) Annual Report of the Bharat 
Petroleum Corporation Limited, Bom-
bay. for the year 1981-82 along with 
Audited Accounts and the comments 
of the Comptroller and AuJitor 
General thereon. r Placed in Library. 
See No. LT-5921 !83]. 

(c) (i) Review by the Govern-
ment on the working of the Cochin 

efinerie') Limited, for the y~ar 1981-
82. 

82 alQng with Audited Account and 
the comments of the ComptrolJ r 
and Audi or General thereon. [Plac d 
in Library. See No. L T-5922183] . 

(d) (i) Review by the Govern-
ment on the working of the Engi-
neers India Limited for the year 
1981-82. 

(ii) Annual Report of the Engi-
neers India Limited for the year 
1981-82 along with Audited Account 
and the comments of the Comptroller 
and Auditor General thereon. (Placed 
in Library. See No. LT-59-23 183]. 

(e) (i) Review by the Govern-
ment on the working of the Lubrizol 
India Limited for the year 1981-82. 

(ii) Annual Report of the Lubrizol 
India Limited for the year 1981-82 
along with Audited Accounts and the 
comm n1. of the Comptroller and 
Auditor General thereon. 

(2) Three Statement (Hindi and 
Eng1ish "..:r"ion,,) showing reason for 
delay in having the papers mentioned 
at (e) to (e) of them (1) above. 
rPlac d in Lihrary. See NO. LT·59241 
83]. 

REVIEW ON AND ANNUAL REPORT 
OF HINDUSTAN ANTIBIOTICS l.TD., 
PIMPRI FOR 1981-82 AND STATE :lENT 
FOR NON-LAYING IN TIME THE ANNUAL 
REPORT OF BENGAL CHEMICAL AND 

PHARMATICALS LTD. FOR 198 ' 2 

THE MlNJSTER OF CH MICALS 
AND FERTILIZERS (SHRI VASA T 
SATHE): I beg to lay on the Table:-

(1) A copy of the following paper 
(Hindi and English versions) under 
ub-section (1) of section 619A of the' 

Comp nie Act, 1956:-

(i) Review by the Government on 
the working of the Hindustan Anti~ 
biotic Limited, pjmpri, for tl e y ar 
1981-82. 


